13-02-2023 Re: Encroachment into the land of Manipur by South Angami people from Nagaland. SPECIAL MENTION (ZERO HOUR) Pfoze, Shri Lorho S.
Manipur Land Encroachment North Eastern States

Title: Re: Encroachment into the land of Manipur by South Angami people from Nagaland.

DR. LORHO PFOZE (OUTER MANIPUR): Thank you very much, Sir.

th

Sir, | would like to raise particularly on the matter of North East. The boundaries of Manipur were demarcated in the years 1872-74, that is in the 18~ century.

In the 20th Century, when the State of Nagaland was created, the boundaries were demarcated again. That was in 1963. Again, the boundaries of the States of
Manipur and Nagaland were demarcated in the year 1972.

1St century, the

Sir, that being so, when the people living across those borders, they lived peacefully. They co-existed peacefully. But in recent years, in the 2
South Angami people from Nagaland encroached into the land of Manipur and they had constructed roads under the vigil of armed volunteers with the sophisticated
weapons.

That is why, the Government of Manipur responded and they placed security personnel along the border. However, because of the response of the

Government of Manipur, the Southern Angami people of Nagaland banned our people from entering into Nagaland. Many trucks and goods were burnt down and

destroyed and then, many of these people were harassed and beaten up. This started on the 15th December, 2022 and is continuing even till this date.
| had approached even the Union Ministry of Home Affairs to look into the matter but so far, nothing is coming forthwith.
Therefore, | urge upon your indulgence to see that this is cleared as soon as possible because the fundamental rights of the people are not taken care of.
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